1 2 3 4 5 6 7 8 Q 10

Koraput 8b13 8660 830233 506 024 273255 60188 17.88 3028.46
Malkangr 38833 B2 304431 36588 2361 32886 28380 7.2 1034.1/
Mayurbhanj 20251 1205 1082254 83608 3130 581866 16364 H0.81B4 832759
Nebarangepur /9118 4085 44005  381/8 1227  1/41.9 4227 n.z2 2006.25
MNugpada HR6 3155 26/483 3608 1BL2 217686 3216 20 2333.43
Rayagada /0423 M50 372728 521 W3/ 284773 5833 2764339 3/60.23
Sambalpur /0046 383/ 33014 W2 62 2B/AR 25/17 721023 106899
Sonepur 31125 2641 /012 X134 1B.21 233136 2433  8.03K56  T/61.12

Sundargarh 5463/ BB 326/.01 561 18 X010 46043 10.U4 2182.30

Angul NA NA NA 235 548  1KS.5/ 2526 6.4/ 1234.96
Baeshwar NA NA NA 282717 0B 00064 44003 1n.58 1740.84
Bargarh NA NA INA 062 10.79 20145 2733/ 5.01397 11306/
Bhadrak NA NA INA 36381 /.64 Mn2.92 3/583 1296 181/ 66
Japur NA NA NA 203 5.2 12385/ oX/ n.o/ 215.7
Cuttack NA INA INA NA MNA NA Wl  3.1/8466 403.067
Jagatsinghpur NA NA INA NA NA NA 13110 12014 106.38/
Kendrgpara NA INA NA NA NA INA 3695 0.44381 83.29
Khordha NA NA NA NA NA INA 4820 0.61 88.91
MNayagarh NA INA NA NA NA INA 4321 0.66826  100.284
Puri NA NA NA NA NA NA 3008 0.32 34.0
ToTAL B4R /0034 /3346.62 1096/M 400.23 5/990.91 TBAX 403.7/461 59933.808

Implementation of NREGS in Punjab

1929. SHRI NARESH GUJRAL : Will the Minister of RURAL DEVELOPMENT be pleased to

state:

(a) the total budgetary allocation for the States under National Rural Employment

Guarantee Scheme (NREGS) in the last three years; and

(b) hows many people were given employment in Punjab in the last three years under this

scheme and what was the total expense incurred, Year-wise?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) The Central Government released Rs. 8640.85 crore during the year 2006-07, Rs.
12,610.39 crore during 200/-08 and Rs. 30,000.00 crore during 2008-09 for implementation of
NREGA in the States.
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(b) A household is the basic unit for providing employment under NREGA. Year- wise
details of districts covered, number of households provided employment and expenditure under
NREGA in Punjab State is as under :

Year Number of Districts Number of households Total Expenditure
covered provided employment (Rs. in Lakhs)
2006-07 1 31648 2500.21
2007-08 4 49690 3004.29
2008-09 20 147336 7204.95

Pace of PMGSY

1930. SHRIMATI VIPLOVE THAKUR : Will the Minister of RURAL DEVELOPMENT be pleased
to state:

(a) whether the attention of Government has been drawn to the slow pace of work in the
country under the Pradhan Mantri Gram Sadak Yojana (PMGSY);

(b) If so, the details of such works which have not been completed within stipulated time,

State-wise;

(c) the details of works which have been started in Himachal Pradesh under PMGSY
during the vear 2008-09 and the limit of stipulated time for each work; and

(d) the action taken by Government to expedite the works going on the PMGSY?

THE MINISTER OF STATE IN THE MINISTRY OF RURAL DEVELOPMENT (SHRI PRADEEP
JAIN): (a) Yes, Sir.

(b) The details of such works, which, have not been completed within expected date
during the last three year is given in the enclosed Statement-| ( See below).

(c) The details of works which have been started in Himachal Pradesh under PMGSY
during the year 2008-09 and the limit of stipulated time for each work are given in the enclosed
Statement -1l ( See below ).

(d) As per PMGSY Guidelines, implementation of the PMGSY is the responsibility of the
State Governments. The State Governmenis have been advised to expedite the pace of
execution of projects. On the part of the Ministry the following steps have been taken to facilitate
timely completion of works under PMGSY .

*  State Governments have been advised to augment executing capacity.

* Bidding document provision have been rationalized to enlarge the pool of eligble
contractors. Flexibility has been given to the States to float packages above Rs. 10
crore and to permit joint ventures between big and small contractors.

* Delay in tendering and award of works also results in time overrun in execution of

projects. In order to address this delay, State Governments have bheen advised to take
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